Compensation for Damaged Crops

*1344 SH. SHISHPAL SINGH KEHARWALA, M.L.A: Will the Deputy Chief Minister be pleased

to state:-

a)

the total area of Agriculture land of farmers damaged due to the pink caterpillar (sundi)
and unseasonal rain in year 2021 in District Sirsa;

whether the compensation for damaged crops have been provided to the farmers; if not,
the reasons thereof; and

whether the said compensation amount is likely to be provided to the labourers working

in the said fields togetherwith the details thereof?

SH. DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER, HARYANA

a)

c)

Sir, as per report received from Deputy Commissioner Sirsa, crop in a total area
of 76782 acres is affected due to the pink caterpillar (Pest attack) and unseasonal
rain (water logging) in year 2021 in District Sirsa;

In order to assess the actual damage to standing crops of Bajra, Cotton, Mood,
Paddy and Sugarcane on account of heavy rain/water logging and pest attack,
special girdawari was ordered on 30.09.2021 and on 19.10.2021. Reports of
special crop inspection from Hisar Division is awaited. Diecision regarding award
of compensation will be taken after report of special crops inspection is received.
In case of crop damage, the amount of compensation should be apportioned
between the landowner and the tenant in ratio in which crop is shared between
the two. In case, a fixed rent is payable by the tenant, the tenant will get the entire
amount of admissible compensation. The payment to share croppers and Siris
will be made as per their share of crops in the records or as per local customs.
The compensation can also be disbursed on the basis of special power of
attorney (SPA) available with the Siris/share croppers/tenants etc. As per norms
dated 04.06.2019, there is no provision for compensation to the labourers

working in the fields.
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